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(c) the reaction of Government thereto ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SINCHA1 AUR VIDYUT MAN- 
TRALAYA MEN UP-MANTRI) (SHRI 
B. N. KUREEL) : (a) and (b), Yes, Sir. 
The National Geophysical Research Institute 
Scientists hold the view that <(the reservoirs 
themselves are not responsible for the 
accumulation of strains released in the 
moderate to high magnitude earthquakes 
associated with them, but are responsible 
for changing the mechanical properties of 
the concerned regions making them less 
competent."

(c) The Koyna Earthquake Committee 
Report April, 1968, has discussed these 
aspects at length and regarded the whole 
sequence of seismic exents as a single 
tectonic cause. The Committee is of the 
opinion that the impounding of the water in 
the teservoir was not responsible for the 
major shocks la September and December, 
1967. Till it is proved to the contrary, 
Government is inclined to rely on the report 
of the Expert Committee which had expert 
seismologists of India and foreign countries 
as its members.

Upgrading flie Technology of Foundry 
Industry

906. SHRI MUHAMMED SHERIFF : 
Will the Minister of INDUSTRIAL 
DEVELOPMENT (AUDYOGIK VIKAS 
MANTRI) be pleased to state whether 
Government have taken any decision to 
upgrade the technology of foundry industry 
in view of the scope for exporting castings 
on a large scale as urged by Director* 
General of Council of Scientific and Indus­
trial Research in New Delhi on the 3rd 
April, 1971 7

THE DEPUTY MINISTER IN 
THE MINISTRY OF INDUSTRIAL 
DEVELOPMENT (AUDYOGIK VIKAS 
MANTRALAYA MEN UP-MANTRI) 
(SBRI SIDDHESHWAR PRASAD) : The 
Government has set up a working group 
wfcicb would suggest ways and measures 
for encouraging the export of ferrous 
cactingB. Foundry technology in the 
cottiitr* is teing constantly Improved at the 
irithtoce of the National Metallurgical 
Lvtaftktoty, Jamshedpur, and Its fetkmal 
oeatres.

Kidnapping of Persons by Dacoits frofe a
Railway Compartment at Khojeepara 

Station

907. SHRI N. K. SANGHI: Will the 
Minister of RAILWAYS (RAIL MANTRI) 
be pleased to state :

(a) wherher a gang of dacoits kidnapped 
five persons from a Railway compartment, 
at Khojeepura station, in Morena District 
on the 21st April, 1971 and the same gang 
later on stopped another train near the 
same Railway Station and deprived the 
passengers of their valuables ;

(b) if so, whether the kidnapped persons 
were traced and the dacoits arrested ; and

(c) the action Government propose to 
take to prevent such incidents especially in 
places where dacoits are active ?

THE MINISTER OF RAILWAYS 
(R ML MANTRI) (SHRI HANUMAN- 
THAIYA) : When train No. 661 Dn. 
Passenger stopped at Khojeepura Station,
5 passengers were kidnapped by a gang 
of dacoits cm 17-4-1971. No train was 
looted.

(b) Only 4 kidnapped persons have so 
far been released by the dacoits. No arrests 
have been made so fax.

(c) The following action has been taken 
by Govemmeat:—

(1) Special Armed Force (Madhya 
Pradesh Police) guards are 
deputed to escort Up and 
Down trains between Sabalgarh 
and Sheopur-Kalan Stations ;

(2) Patrolling by State Armed 
Force has been Intensified ;

(3) Special Armed Force (Madhya 
Pradesh Police) and Govern­
ment Railway Police Staff were 
posted at Khcjeepura Station 
after the incident.

Arrest of Workers at Badarpar Thermal 
Power Station

908. SHRI M. M. JOSEPH :
SHRI DINlEN BHATTA- 

CHARYYA:
Will the Mtoitfwr of IRRIGATION 

AND POWER be pleased to siat*:
(*) whether i&oaft 175worfe*si«foaifl* 

some women of Thenpal m m  m m *
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under construction At Badarpur were arres­
ted ;

(b) if so, the reasons therefor; and
(c) the steps taken by Government in 

agreeing to better wages and other facilities 
for them ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SINCHAI AUR V1DYUT 
MANTRALAYA MEN UP-MANTRI) : 
(SHRI B. N. KUREEL) : (a) 173 em­
ployees (including 5 women employees) of 
one of the contractors, viz., Bharat Indus­
trial Works Ltd., were arrested on 31-3-1971.

(b) These workers had gone on strike 
from 16-3-1971 onwards. The strike ceased 
to be peaceful and took a violent turn. 
Arrested persons were among the employees 
who resorted to intimidating the loyal 
workers and forcibly preventing them from 
attending to their duties. In spite of 
repeated requests and prolonged persuasion 
by the Project authorities and the police, 
they continued their violent posture and 
caused obstructions to the work of the 
Project. Apprehending breach of peace 
and damage -to plant and machinery, the 
Additional District Magistrate, who was 
present, ultimately ordered their arrest.

(c) The workers having been employed 
by the Contractor, the Project authorities 
have been prevailing upon the Contractor to 
provide all facilities to their workers in 
accordance with the existing laws in consul­
tation with Chief Labour Commissioner, 
Government of India.

Shortage of Slack Coal for Brick Kilns In 
Haryana

909. SHRI SAROJ MUKHERJEE : 
Will the Minister of RAILWAYS (RAIL 
MANTRI) be pleased to state :

(a) whether 80 per cent of the brick 
kilns in Jagadhari area in Haryana are 
being threatened with closure because of 
the non-availability of slack coal; and

(b) the reaction of Government 
thereto ?

THE MINISTER OF RAILWAYS 
(RAIL MANTRI) (SHRI HANUMAN- 
THAIYA) ; (a) This Ministry is not aware 
°f *ny threatened closure of brick kilns in 
J w d h tf in Haryana.
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Shortage of Refractoy

910. SHRI G. V1SWANATHAN : Will 
the Minister of INDUSTRIAL DEVELOP­
MENT (AUDYOGIK VIKAS MANTRI) be 
pleased to state :

(a) whether there is a shortage of 
refractory in the country ; and

(b) if so, the steps taken to increase the 
production of refractory ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP­
MENT (AUDYOGIK VIKAS MANTRA­
LAYA MEN UP-MANTRI) (SHRI 
SIDDHESHWAR PRASAD) : (a) Yes, Sir.

(b) The existing refractory units have 
increased thetr production during the past 
one year due to increase in the demand for 
refractories ; these units are allowed to 
import equipment for balancing their plants 
to enable them to manufacture refractories 
of high quality to siiit the requirements of 
steel plants and other industries. Applica­
tions for new units as well as for expansion 
of the existing units to increase the capacity 
of refractory industry by 1.26 lakh tonnes 
are unde* consideration of the Government. 
It has also been decided, in principle, 
to set up a public sector refractory unit for 
a capacity of one lakh tonnes per annum. 
To meet the requirements of the steel plants 
etc., imports of refractories have been 
allowed to a certain extent.

Complaint Regarding non-receipt o
Ballot Papers sent to the Army Men 

at Meerut

911. SHRI R. R. SINGH DEO : Will 
the Minister of LAW AND JUSTICE 
(VIDHI AUR NYAYA MANTRI) be 
pleased to state :

(a) whether attention of GoveniiMnt 
has been drawn to a report in the Indian 
Express of the 9th March, 1971 saying that 
several army men stationed at Meenjt have 
complained that they did not receive their 
ballot papers for the recent elections ;

(b) whether Government have conducted 
any inquiry in this regard ; and

(c) if so, the result thereof and the 
reaction of Government thereto ?
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